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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 06.10.2021 (WEDNESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 1493 of 

2019 

 

 

Bihar State Construction Corporation 

Ltd Employee Union 

Vs. 

Bihar State Construction Corporation 

Ltd. 
 
 

Nilanjan Chatterjee Ashutosh Kumar 

Anand Kumar 

2.  Comp. App. (AT) 

(Ins) No. 541 of 

2021 

 

Santosh Ramesh Patange 

Vs. 

Rajiv Chakraborty & Anr. 
 
 

Subrata Das Fatema Kachiwalla 

Anjali Anchayil-R1 

 

For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

(Ins) No. 753 of 

2021 

 

The State Trading Corporation of India 

Vs. 

Ganesh Benzoplast Ltd. 

 

Uday Gupta  Ami Jain 

4.  Comp. App. (AT) 

(Ins) No. 815 of 

2021 

 

M/S LI Digital Payments Pvt. Ltd. 

Vs. 

Ishan Surender Bhandula  

Divyakant Lahoti   

 

For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 159 of 

2021 

 

Nimitaya Infotech Pvt. Ltd. And Ors. 

Vs. 

COX & Kings Ltd. 

Through its Resolution Professional 

Ashutosh Agarwala 

 

R.K.Gupta Nirman Sharma-RP 

Bency Ramakrishnan 

Pulkitesh Dutt 

Tiwari-R1 

6.  Comp. App. (AT) 

(Ins) No. 326 of 

2021 

State Tax Office-1 

Vs. 

Divyesh N Desai & Anr. 
 

 
 

Maulik Nanavati Tishampati Sen 

Abhisree Saujanya-

R1 & R2 

7.  Comp. App. (AT) 

(Ins) No. 339 of 

2021 

Howrah Mills Company Ltd. 

Vs. 

JM Financial Asset Reconstruction 

Company Ltd. 
 

 

Hasan Murtaza Smriti Churiwal 

Utsav Mukherjee 

Jaiveer Kant 

8.  Comp. App. (AT) 

(Ins) No. 501 of 

2021 

 

Somesh Choudhary 

Suspended Director at  

Global Fragrances Pvt. Ltd. 

Vs. 

Knight Riders Sports Pvt. Ltd. 

 

Aditya Sharma Vishal Gehrana-R1 

Ruby Singh Ahuja 

Navandeep Singh-R2 

Sohan  

Kinkhabwak 
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For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 742 of 

2020 
 

Part Heard 
 

TrafiguraindiaPvt Ltd. 

Vs. 

TDT Copper Ltd. 

 

Dheeraj Nair  Anshula Grover 

Vikas Mehta 

10.  Comp. App (AT) 

(Ins) No. 1288 of 

2019 

 

Ravi Kant Gupta & Ors. 

Vs. 

Alpfly Pvt. Ltd., through IRP 

 

Mohit Chaudhary Anurag Sharma 

11.  Comp. App. (AT) 

(Ins) No. 247 of 

2021 
 

The Cosmos CO-OP Bank Ltd. 

Vs. 

Crystal Clear Veg Oil Refinery Pvt. Ltd. 
 

 
 

Swapan Pradhan Parag Rai 

Aakanksha Nehra 

Sandeep Bajaj 

Ninita Raja-RP 

12.  Comp. App. (AT) 

No. 102 of 2020 

 

Shri Anup Kumar Khemani & Ors. 

Vs. 

Balendra Choudhury & Ors. 
 
 
 

With 

Anindita Mitra Abhinav Hansaria-

R3 

13.  Comp. App. (AT) 

No. 103 of 2020 

 

Assam Medical Corporation Pvt. Ltd. 

Vs. 

Balendra Choudhury & Ors. 

 
 

With 

Abhinav Hansaria R Jawahar Lal-R1 & 

R2 

Anindita Mitra-R5, 

R7, R12, R13 & R14 

14.  Comp. App. (AT) 

No. 104 of 2020 

 

Kali Charan Das Trust 

Vs. 

Balendra Choudhury & Ors. 
 
 

With 

Dhruv Suri R. Jawahar Lal-R1 & 

R2  

Abhinav Hansaria-R3 

Anindita Mitra-R6, 

R8, R13, R14 & R15 

15.  Comp. App. (AT) 

No. 113 of 2020 
 

Balendra Choudhury & Anr. 

Vs. 

Assam Medical Corporation Ltd. & Ors. 
 
 
 

 

R. Jawahar Lal Abhinav Hansaria-

R1 

16.  Comp. App (AT) 

No. 175 of 2020  

 

Regional Director  

Vs. 

Nanak Consultants Pvt. Ltd. & Ors. 

 

Tania Sharma  Saurabh Kalia 

Rajiv Malik-R1 to 

R7 
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